
CENTRAL ADMINISTRTIUE TRIBUNAL 
BANGLOEECH 

Second Floor, 
Commercial Complex, 
Indiranagér, 
Bangalore-560039. 

Dated: 18 OCT 1993 

APPLICATION No(s) 	527 of 1993. 

APPLICANTS: A.Chandreieh 	 RESPPNDENTS: Director of Postal Sarvices 
BengeloreRegioh, 
and Others. 

TO, 

	

1. 	Sri.A.R.Halla, 
advocate, No.3, 
Second Floor, 
First Cross, 
Sujatha Complex, 
Gendhina ger, 
Bangalore-9. 

	

2. 	Sri,G.Shantheppa, 
Central Govt.Stng.Couneel, 
High Court 8uilding, 
Bangalore-si. 

ubject:— Forwarding of _cppies of the Order passed by 
the Central Administrative TribUna1.Banoalore 

Please find enclosed herewith a copy of the 

ORDER/STAY/INTERIM ORDER, passed •by this Tribunal in the 
' above said application'sj on 07-10-1993. 

DEPUTY REGISTRAR 

su-,rek 
' 	JUDICIAL BRANCHES. 

gm 



flkTED THIS THE SEVENrH flkY OF OCIOBER 1993 

Present: 

Hon • ble Mr. Justice P .K. Shyamsundar ... Vice-thairnn 

Hon 'ble Mr. V. Rankrishnan ... uder [A] 

APPLICATIC1 NO.527/93 

A. thandraiah, 
Balasundarani Acharlu, 
Aged 53 years, 
Working as Asst Post Master, 
HAL II Stage H.O., 
Bangalore-560 008. ... Applicant 

[Shri A.R. Holla ... Advocate] 

V. 

Director of Postal Services, 
Bangalore Region, 
0/0 the thief Post Master General, 
Karnataka Circle, 
Bangalore-560 001. 

Senior Suplt. of Post Offices, 
Bangalore East Division, 
Bangalore - 560 001. 	 ... Respoodents 

[Shri G. Shanthappa ... Advocate] 

This application having one up for admission before this 

Trthinal today, Hon 'ble Vice-thairrnan, imade the following: 

r 	 ORDER 
-1 	 -- 

ç ( 	 '. 

L 	

1 	After the mtter was heard for saitiriE Shri A.R. Holla, 
'1 

\\ 	
- 	-• learned counsel for the applicant, states that he &ies not press 

this application. The statent of Shri Holla is recorded and  

this a 	_______  pplicationis 	 ____  

- - 	 -. 	

dismissed as notpressed 

MEMBER 

 

b 	

[A] 
 


